
STATUS REPORT BY THE GUJARAT POLLUTION CONTROL BOARD 

SUBMITTED BEFORE THE NATIONAL GREEN TRIBUNAL WESTERN ZONE BENECH, 

PUNE 

Ref: Order dated 17/05/2024, in the matter of  

        Original Application No.48 OF 2023 (WZ) “Akash Vyas Vs. State of Gujarat & Ors” 

 

Matter raised in the petition: Illegal stone mines at distance of 100 Meter from village shampur tehsil modasa 

Dist – Arvalli mining activity is carried out in the said mines near the historical 

temple, school and ponds in violation of environmental norms, due to blasting 

of 200 bore well have got damaged also chemicals used in blasting activity 

which are contaminated the ponds water as results of which fishes dying. 

Type of Activity: Black Trap mine with stone crushing unit. 

 

PRESENT STATUS:  

A. M/s Rameshsinh Khantusihn chauhan having mining lease mininig of Quartize – 30,000  TPA  (1 

Hector – Servey No. Dunger pakki village davali Tal - Modasa) 

- Having EC From Seiaa Vide Letter Dated 10/01/2021. (Proposal Number. 

SEIAA/GUJ/EC/1(a)/780/2021). (Annexure –A(1)) 

- Unit has obtained EC to CTE Vide Dated  30/09/2024. (Annexure –A(2)) 

- This unit is engagsed Mining activity of mining lease mininig of Quartize – 30,000  TPA and visited on 

dated:- 28/04/2024 and it’s main observation is following:- (Annexure –A(3)) 

1. Unit (M/s.Rameshsinh Chauhan, Survey no. Dungar Paiki, At:Davali, Davali-383320, Ta - Modasa, 

Dist -Aravalli.) is carried out mining activity without obtaining prior permission (CTE/CCA) of the 

Board. 

2. During visit dusting was observed as unit has not carry out regular wetting of mining area. Also unit 

has carried out illegal blasting.  

Based on IR observation issued Closure of Direction vide dated:- 04/05/2024 (Annexure –A(4))and 

UGVCL has disconnected power supply of electricity on dated:- 17/05/2024 (Annexure –A(5))and 

Geological Mining department has Stoped virtual account cum royality pass of  M/s Rameshsinh 

Khantusihn chauhan on dated:- 30/05/2024. (Annexure –A(6)) 

B. M/s Chauhan Bhikhusinh Khumansinh having mining lease mininig of Quartize – 82,859  TPA  (1 

Hector – Servey No. Dunger pakki village davali Tal – Modasa, District – Arvalli) 

- Having EC From Seiaa Vide Letter Dated 05/06/2020. (Proposal Number. 

SEIAA/GUJ/EC/1(a)/406/2020). (Annexure –B(1)) 

- Unit has obtained EC to CTE Vide Dated  30/09/2024. (Annexure –B(2)) 

- This unit is engagsed Mining activity of mining lease mininig of Quartize – 82859  TPA and visited on 

dated:- 28/04/2024 and it’s main observation is following:- (Annexure –B(3)) 

1. Unit (M/s. Chauhan Bhikhusinh Khumansinh. at Dungar Paiki, At – Davali, Davali – 383320, Ta-

Modasa, Dist- Aravalli) is operating plant without obtaining prior permission(CTE/CCA) of the Board. 

2. During visit dusting was observed as unit has not carry out regular wetting of mining area. Also unit has 

carried out illegal blasting. 

Based on IR observation issued Closure of Direction vide dated:- 04/05/20204 (Annexure –B(4)) and 

UGVCL has disconnected power supply of electricity on dated:- 16/05/2024 (Annexure –B(5))and 

Geological Mining department has Stoped virtual account cum royality pass of  M/s Chauhan 

Bhikhusinh Khumansinh on dated:- 30/05/2024. (Annexure –B(6)) 
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STATUS REPORT BY THE GUJARAT POLLUTION CONTROL BOARD 

C. M/s Chauhan Rameshsinh Khantusinh (PCB ID-36707) is located at At Dungar, Shampur, Davali, – 

382442 & TAL : Modasa & DIST : Aravalli. This unit is engagsed with stone crushing activity. 

 

- Unit has obtained CCA  No. AWH - 24322  Which Was Valid up to 08/06/2022 . (Annexure –C(1)) 

- This Unit was visited on dated:-28/04/2024 and it’s main observation is following:- (Annexure –C(2)) 

1. Unit is operating without valid CCA of Board as it is expired on 08/06/2022. 

2. During visit this stone crusher unit is found not in operation.  

3. Unit has not covered one primary crusher and one secondary crusher with G.I Sheets. 

4. Vibrating screen is observed not properly covered and also conveyer belts are observed 

partly not covered.  

5. Unit is not operating water sprinkler at primary crusher.  

 

Based on IR observation issued Notice of Direction vide dated:- 14/05/2024 . (Annexure –C(3)) 

 

D. M/s Chauhan Bhikhusinh Khumansinh (PCB ID - 18898) is located at PLOT NO:S.No, Davali, , Davli - 

383320 TAL : Modasa, DIST : Aravalli,  

- This unit is engagsed with stone crushing activity. 

- Unit has obtained CCA  No. AW-39571 Which is Valid up to 20/11/2024 (Annexure –D(1)) 

- This Unit was visited on dated:-28/04/2024 and it’s main observation is following:- (Annexure –D(2)) 

1. During visit this stone crusher unit is found not in operation.  

2. Unit has not covered Vibrating screen properly. 

3. Unit has not covered two no. of conveyor belt with G I Sheets. 

4. Unit is not operating water sprinkler system at primary crusher.  

 

Based on IR observation issued Notice of Direction vide dated:- 14/05/2024 . (Annexure –D (3)) 

 

 

 

For and behalf of GPCB 

 
Ashvin Mistry 

Unit Head – Himatnagar, 

Head Office – Gandhinagar, 

Gujarat Pollution Control Board 
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A.  Any Specific Information Called for [in SCRUTINY] (000) Uploaded in XGN on 20/08/2024 18:56:10 from IP No: 123.201.29.5.
B. 96758-Rameshsinh  Chauhan accepts the LEGAL responsibility
    and undertakes that the furnished information is CORRECT & ACCURATE.

Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]

Annexure - A(1) 
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A.  Any Specific Information Called for [in SCRUTINY] (000) Uploaded in XGN on 20/08/2024 18:56:10 from IP No: 123.201.29.5.
B. 96758-Rameshsinh  Chauhan accepts the LEGAL responsibility
    and undertakes that the furnished information is CORRECT & ACCURATE.

Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]
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A.  Any Specific Information Called for [in SCRUTINY] (000) Uploaded in XGN on 20/08/2024 18:56:10 from IP No: 123.201.29.5.
B. 96758-Rameshsinh  Chauhan accepts the LEGAL responsibility
    and undertakes that the furnished information is CORRECT & ACCURATE.

Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]
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A.  Any Specific Information Called for [in SCRUTINY] (000) Uploaded in XGN on 20/08/2024 18:56:10 from IP No: 123.201.29.5.
B. 96758-Rameshsinh  Chauhan accepts the LEGAL responsibility
    and undertakes that the furnished information is CORRECT & ACCURATE.

Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]
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A.  Any Specific Information Called for [in SCRUTINY] (000) Uploaded in XGN on 20/08/2024 18:56:10 from IP No: 123.201.29.5.
B. 96758-Rameshsinh  Chauhan accepts the LEGAL responsibility
    and undertakes that the furnished information is CORRECT & ACCURATE.

Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]Evaluating unlicensed DynamicPDF feature. Click here for details. [4:0:eval]
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PLOT NO:,
At:-Dawali Ta:-Modasa Dis:-Aravalli, At:-Dawali Ta:-Modasa Dis:-Aravalli,
Davli - 383320
DIST : Aravalli,  TAL : Modasa              ,  SIDC : Not In Gidc

Industry Details

Email :

Telephone :

rameshsinh1958@gmail.com

0

Type / Scale / Sector / Status : ORANGE / SMALL / Stone crushers / In Operation
 Inspection Dt & Time : 28/04/2024 11:55 / Air , Water 

Water Consumption in Kilo Lts Per Day 0.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

791845 ( Others/Higher Authority )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Not Specified / Not Specified
SOAK PIT  / NA

Ind : Dom : 1.500
0.000Ind : Dom : 0.700 Waste Water generation / Discharge (klpd) :

-  Last Inward:

No

 TSDF Name : Not Regd with any TSDF

 Person Contacted : Mr. Janak Patel (Manager)

4

17

Rameshsinh  Chauhan

Ro Name : Himatnagar

Last 3 Legal Action :

Source of Water Supply: TANKER

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/11/2023 01/11/2023

Borewells: 0
Tubewells: 0

Boilers=0 , DG Sets=0 , Flue Gas =0, Process =0 , ETP Cap = 0 , Capacity of All = NA

 Env Audit Detail : Sch : N.A ,  , Year :  , On Dt : 

Applicability of CRZ Rules : No

Outward No: 25736-30/04/2024

14

15
16

Lab Charges Pending : NIL Water Cess Charges Pending : NIL

Last Env. Form V : --- Water Cess Return : HW Monthly Return : Not Applicable

No Data

APCM Details : Dust Suppressor

No Data

No Data

1/5 ( Through XGN )30/04/2024

PCB Id: 96758
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure - A(3)
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Remarks :

One Time Updations
0  - Air - Water - Hazd ACTs Applicability ?  Air, Water

e  - Electric Company Name (Power Supply) UTTAR GUJARAT VIJ CO 
LTD

p  - On East Direction of the location of the Company Govt Land

p  - On North Direction of the location of the Company Govt Land

p  - On South Direction of the location of the Company Govt Land

p  - On West Direction of the location of the Company Govt Land

o  - Production since (Date) or Proposed 01/11/2023

g  - Nos of Stacks ( Flue Gas & Process ) 0, 0

k  - Recycler Registration Valid ?? N.A

m  - W.W.G Treatment thru Pri / Sec / Tertiary / N.A : Primary

d  - Is Industry ZERO DISCHARGE Catg (If Yes, HOW ?) No.

n  - Nos of Flow-Meters - W.C / W.W.G / ETP = 0, 0, 0

General Observation

a  - Is the Industry in Operation ?? No. This mining unit has not obtained CTE/CCA of 
the Board

a  - R.O File No -

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty Yes This mining unit has not obtained CTE/CCA of 
the Board

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs Yes This mining unit has not obtained CTE/CCA of 

the Board
e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? N.A

h  - Seperate Energy Meter for  A.P.C.M ? N.A

h  - Provision of any STAND-BY Pump ?? N.A

Air Related

a  - Fuel Type confirmitive with CCA ? Yes This mining unit has not obtained CTE/CCA of 
the Board

b  - Av. Fuel Consumption EXCEEDING CCA limits No.

c  - APC Measures confirmitive with CCA conditions ?? Yes

d  - ALL  APCMs are in operation No. This mining unit has not obtained CTE/CCA of 
the Board

e  - SMF availability Not Reqd

f  - Thick Smoke observed in Flue Gas/Processes ?? No. Not Applicable

g  - ph of Scrubbing Media as per requirement ?? No. Not Applicable

h  - Ultimate Disposal of Scrubbing Media N.A

i  - Nos of  Samples :  Stack & Ambient 0, 0

Water Parameter
b  - Source of Water Supply Tankers

c  - W.W.G is EXCEEDING the CCA Limits No. This mining unit has not obtained CTE/CCA of 
the Board

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Not Applicable

f  - Treatment System ADEQUATE to handle existing effluent Not Required

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 0

2/5 ( Through XGN )30/04/2024

PCB Id: 96758
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Inspection Crux:

Water Observation:

Air Observation:

Hazard Observation:

General Observation:
The quartzite stone mining units along with their associate stone crushing units, all namely Shri Rameshsinh 
Khatusinh Chauhan (Mining of Quartzite, PCB ID-96758), M/s. Bhikhusinh Khumansinh Chauhan (Mining of 
Quartzite, PCB ID- 97141) & M/s. Chauhan Rameshsinh Khatusinh Chauhan (Stone Crusher, PCB ID-36707), 
M/s. Chauhan Bhikhusinh Khumansinh (Stone Crusher, PCB ID-18898) located at Dungar paiki, Shampur- 
Davali, Ta. Modasa, Dist. Arvalli are visited with reference news article published in Sandesh Newspaper. The 
news article published is attached as document. Earlier these mines and their associated stone crushers units are 
visited on 30/09/2023 with reference to HO instruction whereas detailed inspection reports of stone crushers were 
put up in their respective PCB IDs and detailed inspection reports of above mentioned mining units were put up 
in PCB ID-46049. Now said mining units has obtained separate PCB ids, therefore detailed inspection report of 
the same are put up separately in respective above mentioned ids of mining units. This is quartzite mining unit of 
Shri Rameshsinh Khatusinh Chauhan located at Dungar paiki, village- Davli, Ta- Modasa, Dist.- Aravalli. This 
mining unit has obtained Environment Clearance from the State level Environment Impact Assessment Authority 
(SEIAA) vide No. SEIAA/GUJ/EC/1(a)/780/2021 on 10/06/2021 for mining of quartzite stone 30000 TPA with 
lease area 01 Ha. However, they have not obtained CTE and CCA of the Board for the operation of mining 
activity. Necessary written instruction is given to clarify and take necessary step for same. During visit mining 
activity is not going on (Photograph). Necessary written instruction is given to take appropriate step to prevent 
dusting when mining activity is carried out. During visit necessary written instruction is given to take necessary 
step and to carry out regular wetting of mining area and internal road to mitigate dusting due to vehicular 
movement. During visit it is learnt from contacted person that blasting for the mining operation is carried out by 
M/s Maa Jagdamba Enterprise and last blasting was carried out on 26/04/2024. As per specific condition no.22 of 
EC dated 10/06/2021, blasting is not permitted for mining activity. Necessary written instruction is given to 
comply with conditions mentioned in obtained EC. [598]-29/04/2024
~ RO Comments/Reply :visited wrto complaint-30/04/2024

PCB-ID: ( 96758 )Site  Observations  during  Inspection ,

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

I recommend : e. Recommend Notice of Dirn

3/5 ( Through XGN )30/04/2024

PCB Id: 96758
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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૩) આપના Mining Area તથા internal road પર Vehicular Movementથી Dusting અટકાવવા પાણીનો િનયમીત છટકાવ 
કરવો અને જ ર  પગલા લેવા.
૧) આપના ારા કરવામાં આવતા Mining Operation માટ બોડની CTE અને CCA મેળવેલ નથી તે બાબતે પ ટતા કરવી 
અને જ ર  પગલા લેવા.
૨) ુલાકાત સમયે Mining Activity બંધ જોવા મળેલ, આ Mining Activity દર યાન Dusting ન થાય તેની તકદાર  
રાખવી અને આ માટ જ ર  પગલા લેવા.
૪) આપ ારા મેળવેલ ECની શરતો ું ુ તપણે પાલન કર ું.

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.

W.C Notings: As per profile[598-AEE]~

Point to point reason of recommendation for this action
carrying out mining without CTE & CCA, unit has carried out blasting for mining on 26/04/2024 against EC 
specific condition

4/5 ( Through XGN )30/04/2024

PCB Id: 96758
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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 Inspection Team :

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Fugitive Emission 0 Not Applicable -1 DSS

Details about Hazardous Waste Management :

Sample Details

D

A

Dr. Sweta A. Patel, SSO - Mr N G Barad

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (96758)

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 mining of Quarzite 30000.000 30000.000 - M.T 30000.000 NA

Products :E

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 1.500 WWG : 0.700 Water Source     Remark
1 Domestic Purpose 1.500 0.700 Tankers

Water Consumption & Generation Break upG

Signature By(Dr. Sweta A. Patel, SSO )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

5/5 ( Through XGN )30/04/2024

PCB Id: 96758
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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UGÁCL 
tor hjarat Vii Company LEd. 

UH-ELAcl, l-stH, -URAGel 

CIN -U40102GJ2003SGC042906 

6dl.a.cl.sla-M 24/}S/oMR/1281 

CiOUhGh'ROMEHNK 

tllu:- 16-04-20? 

6.1. cl. a.cl., .cl.s., 

Annexure - A(5)
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C/G/O8, CAU ÀAIAE4,A1HAIO às, HsRU, 0.42444| 
Fmail:- geologit-arxaguiarut,gov. in 

1.0yo4s4NPSAiVo2y/ 3S 

dt 04/05/2024 

AzaOKotsav arrit 

EÀ: (9) all-l s2l y sis i.GPCB/CCA-SK-685/ID-96758/ 810567, 

HL 04/05/2024 

¿l-t-i. (o2997-24G143) 

(e) ugl-l gadu v1 sH0s .GPCB/CCA-SK-686/1D-97141/ 810566, 

Annexure - A(6)
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Annexure - B(1)
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PLOT NO:Dungar pakki ,
At:-Dawali Ta:-Modasa Dis-Aravalli , At:-Dawali Ta:-Modasa Dis-Aravalli ,
Davli  - 383320
DIST : Aravalli,  TAL : Modasa              ,  SIDC : Not In Gidc

Industry Details

Email :

Telephone :

marutiminerals20@mail.com

0

Type / Scale / Sector / Status : ORANGE / SMALL / Stone crushers / In Operation
 Inspection Dt & Time : 28/04/2024 12:35 / Air , Water 

Water Consumption in Kilo Lts Per Day 0.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

791847 ( Others/Higher Authority )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Not Specified / Not Specified
SOAK PIT  / NA

Ind : Dom : 2.000
0.000Ind : Dom : 1.200 Waste Water generation / Discharge (klpd) :

-  Last Inward:

No

 TSDF Name : Not Regd with any TSDF

 Person Contacted : Mr. Rajesh Prajapati (Partner)

4

17

Chauhan Bhikhusinh Khumansinh

Ro Name : Himatnagar

Last 3 Legal Action :

Source of Water Supply: TANKER

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/12/2023 01/12/2023

Borewells: 0
Tubewells: 0

Boilers=0 , DG Sets=0 , Flue Gas =0, Process =0 , ETP Cap = 0 , Capacity of All = NA

 Env Audit Detail : Sch : N.A ,  , Year :  , On Dt : 

Applicability of CRZ Rules : No

Outward No: 25735-30/04/2024

14

15
16

Lab Charges Pending : NIL Water Cess Charges Pending : NIL

Last Env. Form V : --- Water Cess Return : HW Monthly Return : Not Applicable

No Data

APCM Details : Dust Suppressor

No Data

No Data

1/5 ( Through XGN )30/04/2024

PCB Id: 97141
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure - B(3)
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Remarks :

One Time Updations
0  - Air - Water - Hazd ACTs Applicability ?  Air, Water

e  - Electric Company Name (Power Supply) UTTAR GUJARAT VIJ CO 
LTD

p  - On East Direction of the location of the Company Govt Land

p  - On North Direction of the location of the Company Govt Land

p  - On South Direction of the location of the Company Govt Land

p  - On West Direction of the location of the Company Govt Land

o  - Production since (Date) or Proposed 01/12/2023

g  - Nos of Stacks ( Flue Gas & Process ) 0, 0

k  - Recycler Registration Valid ?? N.A

m  - W.W.G Treatment thru Pri / Sec / Tertiary / N.A : Primary

d  - Is Industry ZERO DISCHARGE Catg (If Yes, HOW ?) No.

n  - Nos of Flow-Meters - W.C / W.W.G / ETP = 0, 0, 0

General Observation

a  - Is the Industry in Operation ?? No. This mining unit has not obtained CTE/CCA of 
the Board

a  - R.O File No -

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty Yes This mining unit has not obtained CTE/CCA of 
the Board

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs Yes This mining unit has not obtained CTE/CCA of 

the Board
e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? N.A

h  - Seperate Energy Meter for  A.P.C.M ? N.A

h  - Provision of any STAND-BY Pump ?? N.A

Air Related

a  - Fuel Type confirmitive with CCA ? Yes This mining unit has not obtained CTE/CCA of 
the Board

b  - Av. Fuel Consumption EXCEEDING CCA limits No.

c  - APC Measures confirmitive with CCA conditions ?? Yes

d  - ALL  APCMs are in operation No. This mining unit has not obtained CTE/CCA of 
the Board

e  - SMF availability Not Reqd

f  - Thick Smoke observed in Flue Gas/Processes ?? No. Not Applicable

g  - ph of Scrubbing Media as per requirement ?? No. Not Applicable

h  - Ultimate Disposal of Scrubbing Media N.A

i  - Nos of  Samples :  Stack & Ambient 0, 0

Water Parameter
b  - Source of Water Supply Tankers

c  - W.W.G is EXCEEDING the CCA Limits No. This mining unit has not obtained CTE/CCA of 
the Board

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Not Applicable

f  - Treatment System ADEQUATE to handle existing effluent Not Required

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 0

2/5 ( Through XGN )30/04/2024

PCB Id: 97141
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Inspection Crux:

Water Observation:

Air Observation:

Hazard Observation:

General Observation:
The quartzite stone mining units along with their associate stone crushing units, all namely Shree Rameshsinh 
Khatusinh Chauhan (Mining of Quartzite, PCB ID-96758), M/s. Bhikhusinh Khumansinh Chauhan (Mining of 
Quartzite, PCB ID- 97141) & M/s. Chauhan Rameshsinh Khatusinh Chauhan (Stone Crusher, PCB ID-36707), 
M/s. Chauhan Bhikhusinh Khumansinh (Stone Crusher, PCB ID-18898) located at Dungar paiki, Shampur- 
Davali, Ta. Modasa, Dist. Arvalli are visited with reference news article published in Sandesh Newspaper. The 
news article published is attached as document. Earlier these mines and their associated stone crushers units are 
visited on 30/09/2023 with reference to HO instruction whereas detailed inspection reports of stone crushers were 
put up in their respective PCB IDs and detailed inspection reports of above mentioned mining units were put up 
in PCB ID-46049. Now said mining units has obtained separate PCB ids, therefore detailed inspection report of 
the same are put up separately in respective above mentioned ids of mining units. This is quartzite mining unit of 
Bhikhusinh Khumansinh Chauhan located at Dungar paiki, village- Davli, Ta- Modasa, Dist.- Aravalli. This 
mining unit has obtained Environment Clearance from the State level Environment Impact Assessment Authority 
(SEIAA) vide No. SEIAA/GUJ/EC/1(a)/406/2020 on 05/06/2020 for mining of quartzite stone 82859 TPA with 
lease area 1.00 Ha. However, they have not obtained CTE and CCA of the Board for the operation of mining 
activity. Necessary written instruction is given to clarify and take necessary step for same. During visit mining 
activity is not going on (Photograph). Necessary written is given to take appropriate step to prevent dusting when 
mining activity is carried out. During visit necessary written instruction is given to take necessary step and to 
carry out regular wetting of mining area and internal road to mitigate dusting due to vehicular movement. During 
visit it is learnt from contacted person that blasting for the mining operation is carried out by M/s Maa Jagdamba 
Enterprise and last blasting is carried out on 21/04/2024. As per specific condition no.12 of EC dated 05/06/2020, 
blasting is not permitted for mining activity. Necessary written instruction is given to comply with conditions 
mentioned in obtained EC. [598]-29/04/2024
~ RO Comments/Reply :visited wrto complaint-30/04/2024

PCB-ID: ( 97141 )Site  Observations  during  Inspection ,

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

I recommend : e. Recommend Notice of Dirn

3/5 ( Through XGN )30/04/2024

PCB Id: 97141
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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૧) આપના ારા કરવામાં આવતા Mining Operation માટ બોડની CTE અને CCA મેળવેલ નથી, તે બાબતે પ ટતા 
કરવી અને જ ર  પગલા લેવા.
૨) ુલાકાત સમયે Mining Activity બંધ જોવા મળેલ, આ Mining Activity દર યાન Dusting ન થાય તેની તકદાર  
રાખવી અને આ માટ જ ર  પગલા લેવા.
૪) આપ ારા મેળવેલ ECની શરતો ું ુ તપણે પાલન કર ું.
૩) આપના Mining Area તથા internal road પર Vehicular Movementથી Dusting અટકાવવા પાણીનો િનયમીત છટકાવ 
કરવો અને જ ર  પગલા લેવા.

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Compliance Observed in this Inspections.

W.C Notings: As per profile[598-AEE]~

Point to point reason of recommendation for this action
carrying out mining without CTE & CCA, unit has carried out blasting for mining on 21/04/2024 against EC 
specific condition

4/5 ( Through XGN )30/04/2024

PCB Id: 97141
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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 Inspection Team :

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 Fugitive Emission 0 Not Applicable -1 DSS

Details about Hazardous Waste Management :

Sample Details

D

A

Dr. Sweta A. Patel, SSO - Mr N G Barad

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (97141)

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 mining of Quarzite 82859.000 82859.000 - M.T 82859.000 NA

Products :E

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 2.000 WWG : 1.200 Water Source     Remark
1 Domestic Purpose 2.000 1.200 Tankers
2 Mnfg Process 0.000 0.000 Tankers

Water Consumption & Generation Break upG

Signature By(Dr. Sweta A. Patel, SSO )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

5/5 ( Through XGN )30/04/2024

PCB Id: 97141
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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KA 

Arit Mahat 
Uttac Gujacat Vii Cormpany ltd 

clsQI-33342, 

UG. CL 

-4RaGcl. . 

ÁEc:- 5-28G sl ^G S. uYl RO, GPCB- B4ctol? dL.06.05.24 

2. 6-U: ro-gpcb-himm@guJarat.gov.in 

Çhauhan Bhikhusinh Khumansinh 

Proprietor 

Annexure - B(5)
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CIG/O8,9 A| AAE-,4AO s, LS12U, 5,427:4l 
Email:- geologist-arvagujarat,gov.in ¿lti. (02991-240169) 

i.05V44/NPS/NdV0Y| 3S 

eiEe0 : (1) 4I4l-4 yalu yA s40s -i.GPCB/CCA-SK-685/1D-96758/ 810567, 
di04/05/2024 

(2) gl-1 sa14u ya sAis i.GPCB/CCA-SK-686/1D-97141/ 810566, 
dL.04/05/2024 

q sIG-2 ais (ATR) Al i (LOCK) 

R.C. H!MMAINAGÀR 
G. F.G B. 

Date 26/6/9o2t 

Annexure - B(6)

31

159



Ou
tw
ar
d 
No
:1
64
83
,2
0/
05
/2
02
1

Annexure - C(1)

32

160



Ou
tw
ar
d 
No
:1
64
83
,2
0/
05
/2
02
1

33

161



Ou
tw
ar
d 
No
:1
64
83
,2
0/
05
/2
02
1

34

162



10

3

1

2

5

6

7

8

11

PLOT NO:At Dungar,
Shampur, Davali, ,
Shampur - 382442
DIST : Aravalli,  TAL : Modasa              ,  SIDC : Not In Gidc

Industry Details

Email :

Telephone :

onlymyself8866@gmail.com

9537712176

Type / Scale / Sector / Status : ORANGE / SMALL / Stone crushers / In Operation
 Inspection Dt & Time : 28/04/2024 12:15 / Air , Water , Hazd

Water Consumption in Kilo Lts Per Day 0.500

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

791846 ( Others/Higher Authority )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Soak Pit
Domestic: Soak Pit, Ind.: Nil / Domestic: Soak Pit, Ind.: Nil

Ind : Dom : 0.200
0.000Ind : Dom : 0.200 Waste Water generation / Discharge (klpd) :

AWH-24322-08/06/2022  Last Inward:273569-25/01/2023[ONL]

No

 TSDF Name : Not Regd with any TSDF

 Person Contacted : Mr. Janak Patel (Manager)

4

17

Chauhan Rameshsinh Khantusinh

Ro Name : Himatnagar

Last 3 Legal Action :

Source of Water Supply: Through tanker from outside.

 Commissioned Dt :  
   

 Production Start Dt : 
    

24/02/2017 24/02/2017

Borewells: 0
Tubewells: 0

Boilers=0 , DG Sets=0 , Flue Gas =1, Process =0 , ETP Cap = 0 , Capacity of All = 

 Env Audit Detail : Sch : N.A ,  , Year :  , On Dt : 

Applicability of CRZ Rules : No

Outward No: 25737-30/04/2024

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
22/02/2023 SCN 28/03/2023 , 706196 SCN COM 737634
01/09/2022 SCN 10/10/2022 , 683859 SCN APP 685665
14/07/2021 NOT 06/08/2021 31A,, 612612 NOT COM 597119

Lab Charges Pending : NIL Water Cess Charges Pending : NIL

Last Env. Form V : 2021-2022 Water Cess Return : HW Monthly Return : 2023-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 0, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 0 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 201705 HAZD Waste Disposal : 0.000 (0 Trucks)

No Data

APCM Details : Green Belt,Water Sprinkler,Wind Breaking Wall

No Data

Stack Attached to : .... Any Other

1/6 ( Through XGN )30/04/2024

PCB Id: 36707
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Annexure - C(2)
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One Time Updations
0  - Air - Water - Hazd ACTs Applicability ?  Air, Water, Haz

e  - Electric Company Name (Power Supply) UGVCL

p  - On East Direction of the location of the Company Open Land

p  - On North Direction of the location of the Company Approach Road

p  - On South Direction of the location of the Company Open Land

p  - On West Direction of the location of the Company Open Land

o  - Production since (Date) or Proposed 24/02/2017

g  - Nos of Stacks ( Flue Gas & Process ) 0, 0

k  - Recycler Registration Valid ?? N.A

j  - Name & Address of MAIN Re-Cycler NA

h  - Regd with T.S.D.F ----Not Regd with any TSDF

i  - Recyclable Hazd Waste Disposal to O/s State

f  - Display Board Provided at the Entrance ? No.

l  - CETP Name ----NOT a CETP Member

n  - Nos of Flow-Meters - W.C / W.W.G / ETP = 0, 0, 0

d  - Is Industry ZERO DISCHARGE Catg (If Yes, HOW ?) Yes

m  - W.W.G Treatment thru Pri / Sec / Tertiary / N.A : Primary

General Observation
a  - R.O File No 745

a  - Is the Industry in Operation ?? No.

b  - Industry Operating without CCA Yes

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? N.A

h  - Seperate Energy Meter for  A.P.C.M ? N.A

h  - Provision of any STAND-BY Pump ?? N.A

Air Related
a  - Fuel Type confirmitive with CCA ? Yes Not Applicable

b  - Av. Fuel Consumption EXCEEDING CCA limits No.

c  - APC Measures confirmitive with CCA conditions ?? Yes

d  - ALL  APCMs are in operation No. As per IR 

e  - SMF availability Not Reqd

f  - Thick Smoke observed in Flue Gas/Processes ?? No.

g  - ph of Scrubbing Media as per requirement ?? No. Not Applicable

h  - Ultimate Disposal of Scrubbing Media N.A

i  - Nos of  Samples :  Stack & Ambient 0, 0

GEM

18 - Where Authorization Under BMW Rules 2016 obtained ? 
Provide Authorization No. / Date No. Not Applicable

Haz Waste Related
a  - Haz waste Catg confirmitive with CCA Yes Not Applicable

b  - H.W generation exceeding CCA limits No.

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? Yes

d  - Reusing or Recycling of Haz Waste by Industry ? No

2/6 ( Through XGN )30/04/2024

PCB Id: 36707
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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PCB-ID: ( 36707 )

Remarks :

Site  Observations  during  Inspection ,

e  - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Fully

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? -

g  - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? No. Not Applicable

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

-

i  - Technical capability and equipment complying with the 
SOP/Guideline? No. Not Applicable

j  - Is unit complying the conditions gives in 
SOP/Guidelines? No. Not Applicable

k  - Facility is adequate for the applied process No. Not Applicable

l  - Passbook is maintained? No. Not Applicable

m  - Details of PLI, if applicable -

n  - Details of safety spects provieded by the facility -

o  - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? Yes

p  - Quantity of Hazardous waste procured as per CCA? No. Not Applicable

Water Parameter
b  - Source of Water Supply Through tanker from outside.

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Not Applicable

f  - Treatment System ADEQUATE to handle existing effluent Not Required

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 0

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

3/6 ( Through XGN )30/04/2024

PCB Id: 36707
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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Inspection Crux:

Water Observation:

Air Observation:

Hazard Observation:

General Observation:
The quartzite stone mining units along with their associate stone crushing units, all namely Shri Rameshsinh 
Khatusinh Chauhan (Mining of Quartzite, PCB ID-96758), M/s. Bhikhusinh Khumansinh Chauhan (Mining of 
Quartzite, PCB ID- 97141) & M/s. Chauhan Rameshsinh Khatusinh Chauhan (Stone Crusher, PCB ID-36707), 
M/s. Chauhan Bhikhusinh Khumansinh (Stone Crusher, PCB ID-18898) located at Dungar paiki, Shampur- 
Davali, Ta. Modasa, Dist. Arvalli are visited with reference news article published in Sandesh Newspaper. The 
news article published is attached as document. Earlier these mines and their associated stone crushers units are 
visited on 30/09/2023 with reference to HO instruction whereas detailed inspection reports of stone crushers were 
put up in their respective PCB IDs and detailed inspection reports of above mentioned mining units were put up 
in PCB ID-46049. Now said mining units has obtained separate PCB ids, therefore detailed inspection report of 
the same are put up separately in respective above mentioned ids of mining units. This is stone crusher unit of 
M/s Chauhan Rameshsinh Khantusinh . Existing CCA of the unit is expired on 08/06/2022. Necessary written 
instruction is given to take necessary step for same. Moreover, CCA Renewal application and further CCA-
Reapply application of the unit are rejected by the Board on 23/09/2022 and 13/01/2023 as reasons mentioned in 
said rejection order. During visit this stone crusher unit is found not in operation. Unit has provided one primary 
crusher, two secondary crushers and one vibrating screen (Photographs). During visit all crushers and vibrating 
screen are observed covered with GI sheets. During visit all conveyer belts are found covered with GI sheets. 
Unit has provided water sprinkler at primary crusher which is found not in operation during visit as plant is not in 
operation. Necessary written instruction is given to carry out regular wetting of unit premises & internal road. 
Necessary written instruction also given to develop dense green belt at periphery of unit premises. 
[598]-30/04/2024
~ RO Comments/Reply :visited wrto complaint-30/04/2024

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

W.C Notings: As per profile[598-AEE]~

I recommend : e. Recommend Notice of Dirn

Point to point reason of recommendation for this action
not having valid CCA, associated mine has not obtained CTE & CCA

4/6 ( Through XGN )30/04/2024

PCB Id: 36707
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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૪) આપના અકમ પ રસરની આસપાસ  ઘ  green Belt Develop   કરવો.
૨) ુલાકાત સમયે Stone Crusher Plant બંધ જોવા મળેલ.
૩) એકમ પ રસરમાં તથા Internal rood પર િનયમીત પણે પાણીનો છટકાવ થાય તે બાબતે તકદાર  રાખવી.
૫) stone crusherની Guideline ું ુ તપણે પાલન કર ું.
૧) આપના Stone Crusher Plantની CCAની અવધી ૂણ થયેલ હોયતો બાબતે જ ર  પગલાં લેવા.

Compliance Observed in this Inspections.
Instructions in Previous Visits and Reply Insp Det Instruction Status

૩) Stone crusherની Guideline ું ુ તપણે પાલન કર ું. 754559(30/09/23) Still Pending

૨) આપના એકમ પ રસરમાં ઘ  Green Belt Develop કરવો. 754559(30/09/23) Still Pending

૧) બોડની CCAની અવધી ૂણ થયેલ હોય તો તે બાબતે જ ર  પગલા લેવા. 754559(30/09/23) Still Pending

૪) ુલાકાત સમયે Stone Crusher plant બંધ જોવા મળેલ છે. 754559(30/09/23) Fully Complied

૧) આપના એકમ પ રસરમાં ઘ  green  belt develop કરવો. 706196(22/02/23) Still Pending

૨) Stone crusher ની guideline ું ુ તપણે પાલન કર ું. 706196(22/02/23) Still Pending

૧) આપના એકમમાં રહલ Primary Crusher અને Screen ને યવ થત સં ૂણપણે 
GI Sheets થી કવર કરવા.

699550(03/01/23) Fully Complied

૨) Stone crusher guidelines નો ુ તપણે પાલન કર ું અને ીન બે ટ િવકસાવવો. 699550(03/01/23) Still Pending

5/6 ( Through XGN )30/04/2024

PCB Id: 36707
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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 Inspection Team :

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 .... Any Other 0 screen, crusher & 

conveyor belt cover
N.A GRB,WSP,WBW Not Used/N.A

Details about Hazardous Waste Management :

Sample Details

D

A

Mr N G Barad - Dr. Sweta A. Patel, SSO

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (36707)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Used or Spent Oil I  -5.1 0.010-M.T COL,CYC,REU,STO,TRA

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 Quartzite Stone 500.000 1000.000 - M.T 500.000

Products :E

Sr Raw Material Name Capacity - Unit / Month
1 Quartzite Boulders 0.000 - M.T

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 0.700 WWG : 0.200 Water Source     Remark
1 Domestic Purpose 0.200 0.200 Tankers
2 Others ..... 0.500 0.000 Tankers

Water Consumption & Generation Break upG

Signature By(Mr N G Barad )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.

6/6 ( Through XGN )30/04/2024

PCB Id: 36707
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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PLOT NO:S.No,
Davali, ,
Davli - 383320
DIST : Aravalli,  TAL : Modasa              ,  SIDC : Not In Gidc

Industry Details

Email :

Telephone :

nishantpatel2502@gmail.com

9724250009

Type / Scale / Sector / Status : ORANGE / SMALL / Stone crushers / In Operation
 Inspection Dt & Time : 28/04/2024 12:55 / Air , Water , Hazd

Water Consumption in Kilo Lts Per Day 1.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

791848 ( Others/Higher Authority )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Irrigation
Dom: to soak pit via septic tank / No generation of industrial 
wastewater

Ind : Dom : 0.400
0.000Ind : Dom : 0.300 Waste Water generation / Discharge (klpd) :

AW-39571-20/11/2024  Last Inward:168452-21/11/2019[GRT]

No

 TSDF Name : Not Regd with any TSDF

 Person Contacted : Mr. Rajesh Prajapati (Partner)

4

17

Chauhan Bhikhusinh Khumansinh

Ro Name : Himatnagar

Last 3 Legal Action :

Source of Water Supply: tanker

 Commissioned Dt :  
   

 Production Start Dt : 
    

06/08/2012 01/02/2017

Borewells: 0
Tubewells: 0

Boilers=0 , DG Sets=0 , Flue Gas =1, Process =0 , ETP Cap = 0 , Capacity of All = 

 Env Audit Detail : Sch : N.A ,  , Year :  , On Dt : 

Applicability of CRZ Rules : No

Outward No: 25738-30/04/2024

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
22/02/2023 NOT 15/04/2023 31A,, 706198 NOT NOT 739188
01/09/2022 NOT 11/10/2022 31A,33A,, 683861 NOT NOT 685799
14/07/2021 NOT 06/08/2021 31A,, 612610 NOT COM 597118

Lab Charges Pending : NIL Water Cess Charges Pending : NIL

Last Env. Form V : 2015-2016 Water Cess Return : HW Monthly Return : 2022-99

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 2013, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 21 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202912 HAZD Waste Disposal : NO DATA

No Data

APCM Details : Dust Suppressor,Green Belt,Hood Cover,Water Sprinkler,Wind Breaking Wall

No Data

Stack Attached to : .... Any Other
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One Time Updations
0  - Air - Water - Hazd ACTs Applicability ?  Air, Water, Haz

e  - Electric Company Name (Power Supply) UGVCL

p  - On East Direction of the location of the Company Agriculture area

p  - On North Direction of the location of the Company Agriculture area & revenue 
survey no.290

p  - On South Direction of the location of the Company Agriculture area

p  - On West Direction of the location of the Company Agriculture area

o  - Production since (Date) or Proposed 01/02/2017

g  - Nos of Stacks ( Flue Gas & Process ) 0, 0

k  - Recycler Registration Valid ?? N.A

j  - Name & Address of MAIN Re-Cycler -

h  - Regd with T.S.D.F ----Not Regd with any TSDF

i  - Recyclable Hazd Waste Disposal to O/s State

f  - Display Board Provided at the Entrance ? No.

l  - CETP Name ----NOT a CETP Member

n  - Nos of Flow-Meters - W.C / W.W.G / ETP = 0, 0, 0

d  - Is Industry ZERO DISCHARGE Catg (If Yes, HOW ?) Yes

m  - W.W.G Treatment thru Pri / Sec / Tertiary / N.A : Primary

General Observation
a  - R.O File No 724

a  - Is the Industry in Operation ?? No.

b  - Industry Operating without CCA No.

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? N.A

h  - Seperate Energy Meter for  A.P.C.M ? N.A

h  - Provision of any STAND-BY Pump ?? N.A

Air Related
a  - Fuel Type confirmitive with CCA ? Yes Not Applicable

b  - Av. Fuel Consumption EXCEEDING CCA limits No.

c  - APC Measures confirmitive with CCA conditions ?? Yes As per IR 

d  - ALL  APCMs are in operation No. During visit unit is not in operation

e  - SMF availability Not Reqd

f  - Thick Smoke observed in Flue Gas/Processes ?? No.

g  - ph of Scrubbing Media as per requirement ?? Yes Not Applicable

h  - Ultimate Disposal of Scrubbing Media N.A

i  - Nos of  Samples :  Stack & Ambient 0, 0

GEM

18 - Where Authorization Under BMW Rules 2016 obtained ? 
Provide Authorization No. / Date No. Not Applicable

Haz Waste Related
a  - Haz waste Catg confirmitive with CCA Yes

b  - H.W generation exceeding CCA limits No.

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? Yes

d  - Reusing or Recycling of Haz Waste by Industry ? No
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PCB-ID: ( 18898 )

Remarks :

Site  Observations  during  Inspection ,

e  - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Fully

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? -

g  - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? No. Not Applicable

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

-

i  - Technical capability and equipment complying with the 
SOP/Guideline? No. Not Applicable

j  - Is unit complying the conditions gives in 
SOP/Guidelines? No. Not Applicable

k  - Facility is adequate for the applied process No. Not Applicable

l  - Passbook is maintained? No. Not Applicable

m  - Details of PLI, if applicable -

n  - Details of safety spects provieded by the facility -

o  - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? Yes

p  - Quantity of Hazardous waste procured as per CCA? No. Not Applicable

Water Parameter
b  - Source of Water Supply tanker

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Not Applicable

f  - Treatment System ADEQUATE to handle existing effluent Not Required

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 0

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes
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Inspection Crux:

Water Observation:

Air Observation:

Hazard Observation:

General Observation:
The quartzite stone mining units along with their associate stone crushing units, all namely Shri Rameshsinh 
Khatusinh Chauhan (Mining of Quartzite, PCB ID-96758), M/s. Bhikhusinh Khumansinh Chauhan (Mining of 
Quartzite, PCB ID- 97141) & M/s. Chauhan Rameshsinh Khatusinh Chauhan (Stone Crusher, PCB ID-36707), 
M/s. Chauhan Bhikhusinh Khumansinh (Stone Crusher, PCB ID-18898) located at Dungar paiki, Shampur- 
Davali, Ta. Modasa, Dist. Arvalli are visited with reference news article published in Sandesh Newspaper. The 
news article published is attached as document. Earlier these mines and their associated stone crushers units are 
visited on 30/09/2023 with reference to HO instruction whereas detailed inspection reports of stone crushers were 
put up in their respective PCB IDs and detailed inspection reports of above mentioned mining units were put up 
in PCB ID-46049. Now said mining units has obtained separate PCB ids, therefore detailed inspection report of 
the same are put up separately in respective above mentioned ids of mining units. This is stone crusher unit of 
M/s Chauhan Bhikhusinh Khumansinh. This Stone Crusher unit has valid CCA of the Board up to 20/11/2024. 
During visit this stone crusher unit is found not in operation. Unit has provided one primary crusher, three 
secondary crushers and one vibrating screen. During visit all crushers are found covered with G I Sheets, 
however vibrating screen is observed not covered adequately (Photograph). During visit two numbers of 
conveyor belts are found not covered with G I Sheets (Photograph). Unit has provided water sprinkler at primary 
crusher which is found not in operation during visit as plant is not in operation. During visit wetted ground is 
observed. Necessary written instruction is given to develop dense green belt at periphery of unit premises. 
[598]-30/04/2024
~ RO Comments/Reply :visited wrto complaint-30/04/2024

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

W.C Notings: As per profile[598-AEE]~

I recommend : e. Recommend Notice of Dirn

Point to point reason of recommendation for this action
two numbers of conveyor belts are found not covered with G I Sheets, associated mine has not obtained CTE & 
CCA
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૨) આપના અકમમાં રહલ Screen ને યો ય ર તે GI Sheetsથી કવર કરવી.
૩) ુલાકાત દર યાન stone crusher plant બંધ જોવા મળેલ.
૧) આપના stone crusherના બે Conveyer  Belts   ુ લા છે તેને GI Sheets થી કવર કરવા.
૫) stone crusher Guiddine ું  ુ તપણે પાલન કર ું.
૪) આપના અકમ પ રસરમાં ઘ  green Belt Develop કરવો.

Compliance Observed in this Inspections.
Instructions in Previous Visits and Reply Insp Det Instruction Status

૪) આપના એકમ પ રસરમાં ઘ  Green Belt Develop કરવો. 754561(30/09/23) Still Pending

૬) ુલાકાત સમયે Stone Crusher plant બંધ જોવા મળેલ છે. 754561(30/09/23) Fully Complied

૫) Stone Crusherની Guideline ું ુ તપણે પાલન કર ું. 754561(30/09/23) Still Pending

૩) આપના એકમના conveyer Belts  ુ લા છે તેને G I Sheets થી કવર કરવા. 754561(30/09/23) Still Pending

૧) આપના એકમમાં રહલ crusher  ુ લા છે તેને સં ૂણ પણે કવર કરવા. 754561(30/09/23) Fully Complied

૨) આપના એકમમાં રહલ screenને યો ય ર તે G I Sheets થી કવર કરવા. 754561(30/09/23) Still Pending

૩) આપના એકમમાં એક Conveyer Belt  ુ લો છે તેને G I Sheets થી કવર 
કરવો.

706198(22/02/23) Still Pending

૪) આપના એકમ પ રસરમાં ઘ  Green Belt Develop કરવો. 706198(22/02/23) Still Pending

૧) આપના એકમમાં રહલ Crushers  ુ લા છે તેને સં ૂણપણે કવર કરવા. 706198(22/02/23) Still Pending

૨) આપના એકમમાં રહલ Screen ને યો ય ર તે G I Sheets થી કવર કરવા. 706198(22/02/23) Still Pending

૫) Stone Crusher ની guideline ું ુ તપણે પાલન કર ું. 706198(22/02/23) Still Pending

૨) એકમમાં રહલ screen ને સં ૂણ પણે G I Sheets થી કવર કરવા 683861(01/09/22) Still Pending

૩) એકમમાં રહલ અ ુક Conveyer belt  ુ લા છે તેને G I Sheets થી કવર કરવા 683861(01/09/22) Partial Compliance

૪) એકમમાં Vehicular Moment  થી થતા dusting ને અટકાવવા પાણીનો િનયિમત 
ર તે છંટકાવ કરવો.

683861(01/09/22) Partial Compliance

૧) એકમમાં રહલ primary crusherતેમજ એક secondary crusher  ુ લો છે તેને 
G I Sheets થી કવર કરવા

683861(01/09/22) Still Pending

૫) Stone crusher ની Guideline નો ુ તપણે પાલન કર ું અને ીન બે ટ િવકસવો. 683861(01/09/22) Partial Compliance
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 Inspection Team :

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 .... Any Other 0 N.A DSS,GRB,HDC,

WSP,WBW
Not Used/N.A ------

Details about Hazardous Waste Management :

Sample Details

D

A

Dr. Sweta A. Patel, SSO - Mr N G Barad

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (18898)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Used or Spent Oil I  -5.1 0.010-M.T COL,DEC,REU,STO

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 kapachi 0.000 0.000 - M.T 0.000

Products :E

Sr Raw Material Name Capacity - Unit / Month
1 Rabble Stone 0.000 - M.T

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 1.400 WWG : 0.300 Water Source     Remark
1 Domestic Purpose 0.400 0.300 Borewell
2 Mnfg Process 1.000 0.000 Borewell

Water Consumption & Generation Break upG

Signature By(Dr. Sweta A. Patel, SSO )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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